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C.P. No. 91/ND/2015

None for the parties. It appears that in the present matter, an advocate Ms.
Seema Pandey previously appeared on behalf of the petitioner, as nominated
by the Legal Aid Society. However, today there is no representation from the
petitioner side.

In view of this, matter is further adjourned to 5" December,

2017,

Date: 06/11/2017 H.P. Chaturvedi, Member(Judicial)
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